HIGH COURT OF HIMACHALPRADESH AT SHIMLA

No HHC/Rules/22(25)/83- Dated 19 January, 2005.

NOT}FIC.A'I'ION
In exercise of the powers conferred under Rule 2 (1‘) (g) (i) & (ii) of the
Himachal Pradesh Judicial Sévic-c Rﬁles, 2004, th; High Court of Himachal
Pradesh is pleased to make the following Regulations prescribing syllabus for
competitive examination and allocation of marks. for the cadre of Civil Judges
Y (Junior Division}):- | -
Short Title i These Regulations shall be called . Himachal Pradesh
: ; Judicial Service (Syllabus and Allocation of Marks)
Regulations, 2005. :

These Regulations shall come into force with

Commencement. 2.
immediate effect.
Allocation of 'S( 3 The competitive examination for the cadre of Civil
Matks - X’\} Judges ( Jr. Division) shall consist of :
marks e :
(a) Written examination - 900 marks
(b)  Viva-voce - 100 marks
) * Total - 1000 marks
Subiects and 4. The subjects and syilabus for the written examination
Syllabus , ~and marks for cach paper shall be as follows:-
Paper-1
;  Givil Law-I Code of Civil Procedure. Indian Evidence
— Cevriseus = e Act  Tpolrom - -- - Stamp Act, Himachal
Soweluws S\t 11 G yoef. peoges Courts Act. 1976 and Specitic  Relief
Act. e
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